
 585  Written  Answers  AGRAHAYANA  13,  1913  (SAKA)

 countries  of  the  world  that  we  in  India  have  a
 secular  Government.  We  do  not  recognise
 any  caste,  community,  creed  or  religion.  In
 india,  yes,  we  have  equal  respect  for  all  the
 religions,  but  outside  India  nobody  has  any
 business to  talk  about  Indians  as  belonging
 to  one  case  and  one  religion.  That  should  be
 made  clear,  abundantly clear  once  for  all.

 [Translation]

 Babri  Masjid  and  Ram  Janambhoomi
 issue  is  going  to  be  raised  in  0.1.0.  tomor-
 row.  They  have  no  concern  with  it.  It  is  our
 country’s  problem.  We  are  able  enough  to
 decide  it.  Noone  else  has  any  right  to  decide
 it.

 Shri  Mani  Shankar  Aiyar  said  some-
 thing  about  the  people  of  Orissa.  I  fully  agree
 with  him.  In  westem  Rajasthan,  Udaipur,
 Jaliore,  Sirohi,  Pali,  Barmer,  Jaisalmer  and
 Jodhpur  etc.  are  suffering  from  severe
 drought.  There  is  no  public  distribution  sys-
 tem.  |  request  the  Government  to  declare  it
 a  drought  affected  region  and  to  start  relief
 works  immediately.

 SHRI  JANGBIR  SINGH  (Bhiwani)  :  Mr.
 Deputy  Speaker,  9%,  my  constituency,
 Bhiwanifalls in  the  State  of  Haryana.  Through
 you,  |  would  like  to  request  the  Central
 Government  to  take  effective  measures  ऑ
 stop  atrocities  being  committed  on  women  in
 Haryana.

 Mr.  Deputy  Speaker,  Sir,  some  goonda

 elements  090ाछांए 0106 (पाय ए्भपि 92590
 a  girl  student  of  village  Charkhidadri  and
 tried  to  kidnap  her  and  threatened  to  kill  her.
 When  the  girl  mustered  courage  to  tell  the
 Chief  Minister  of  Haryana  about  it;the  D.S.P.

 of  the  locality  called  the  parents  of  the  girl  at
 {2  in  the  night  and  beat  them  up  mercilessty.
 The  police  humiliated the  girl  and  :misbe-
 haved  with  her.  Moreover,  they  asked  the
 parents of  the  girl  as  fo  how  they  dared  to
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 inform  the  Chief  Minister  about  it.  The  girl
 had  to  leave  her  home  on  29th  of  last  month.
 The  girl  had  come to  the  hostel of  All  India
 Women’s  Conference  located  on  Bhagwan
 Das  Road.  The  parents  of  the  girl  were

 informed  on  telephone  that  she  was  in  a
 serious  condition  and  something  untoward
 had  happened  to  her.  Her  parents  commit-
 ted  suicide  that  night.  Sir,  through  you,  |
 would  like  to  know  from  the  Government the
 circumstances  that  forced  her  to  leave  her
 home  and  the  circumstances  that  forced  her
 parents  to  commit  suicide.  Through  you,  |!
 would  like  to  inform  the  Central  Government
 that  women  in  the  Haryana  State  are  being
 subjected  to  atrocities.  In  today’s  newspaper
 itis  reported  that  Shri  Bhagwat  Dayal  Sharma,
 the  former  Chief  Minister  of  Haryana  has
 cautioned  the  Govemment  that  though  two

 ‘girls  of  village  Bhootmajra  were  kidnapped,
 the  Haryana  Government  did  not  take  any
 action  in  the  matter....(/nterruptions)....  A
 Harijan  girl  student  of  my  constituency  was
 raped  ..(interruptions)...  Every  day  women
 are  being  subjected  to  various  kinds  of  atroci-
 ties.  |  would  like  to  request  the  Central
 Government  to  dismiss  the  Haryana  Gov-
 emment  and  the  Chief  Minister  immediately.

 [English]

 MR.  DEPUTY  SPEAKER:  Hon.  Mem-
 bers,  |  have  made  it  absolutely  very  clear.
 क  listis  also  prepared in  the  office.  Accord-
 ing  to  the  list  ।  shall  call  the  names  of  the
 Members.  So,  there  should  not  be  any  dis-
 crimination.

 SHRI  SOMNATH  CHATTERJEE
 (Bolpur):  They  should  not  dictate  to  you.

 MR.  DEPUTY  SPEAKER :  They  are  at
 iberty  to  dictate,  but  that  dictation  should  be
 within  the  framework  of  the  rules.  |  admit  it.
 Therefore,  such  of  those  people  who  are
 expressing  thelr  views,  they  should  also  limit
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